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[Translation]

Proposal for Irrigation Projects

3769. SHRIMATI CHHABILA ARVIND NETAM:
SHRI B. DHARMA BHIKSHAM:

Will the Minister of WATER RESOURCES be pleased to 
state:

(a) the number of proposals submitted by the State 
Government of Madhya Pradesh and Andhra Pradesh 
regarding the irrigation projects during the last three years;

(b) whether all the proposals have been accorded 
approval by the Union Government;

(c) if so, the details thereof, project-wise; and

(d) if not, the reasons for non-clearance of the remaining 
projects?

THE MINISTER OF WATER RESOURCES (SHRI 
JANESHWAR MISHRA): (a) to (c). A Statement giving details 
of new irrigation projects of Andhra Pradesh and Madhya 
Pradesh received during the last 3 years, their status of 
appraisal and reasons for non-clearance is enclosed.

STATEMENT

Statement giving details of new Irrigation Projects and their status of appraisal of Andhra Pradesh and Madhya Pradesh
received dunng the last 3 years

SI. Name of Project
No.

Estimated 
Cost 
(Rs. in 
Crores)

Ultimate
Irrigation
potential
(Hectares)

Date of 
receipt 
in CWC

Status of Appraisal

1 Pulichintala 506.20

2. Krishna Delta system 659.16 
Modernisation

3. Bhima Lift Irrigation 744.00

4. Flood Flow Canal 
from Sriramsagar 
Project

5 Vamsadhara Project
(Phase-1) of Stage-ll

6. Chagalnadu Lift 
Irrigation

7. Veligonda Project 

Madhya Pradesh

1. Sutiapat tank

1331.00

Uribagh

527.00

43.82

978.96

15.30

18.85

5.75.00 7/93 * Found acceptable by Advisory Committee in
its meeting held in April, 1996 subject to State 
obtaining environmental & forest clearance from 
Ministry of Environment and Forest (MOEF) etc.

5,000 1 /96 Found acceptable by Advisory Committee in its
meeting held in April, 1996 subject to State 
obtaining environmental clearance from MOEF 
etc.

83,780 1/96 Found acceptable by Advisory Committee in
its meeting held in April, 1996 subject to State 
obtaining environmental and forest from MOEF

102.000 12/93 Found acceptable by the Advisory Committee
in its meeting held in April, 1996 subject to state 
containing environmental clearance from MOEF 
clearance rehabilitation and resettlement plan 
from Ministry of Welfare (MOW).

35,349 2/96 The State Govt, is required to sort out various
techno-economic issues.

14,165 7/96 The Project has been received recently.

177,200 3/96 -do-

6,960 7/93 The State Govt, is required to sort out various
techno-economic issues.

6,430 9/93 -do-


